
FORM A
PUBLIC ANNOUNCENIENT

(Under Regulation 6 of the Insolvencl and Bankruptc\ Boar d of Ind ia llnsolvency

l.solulion lrocci' lor ( orporale Per\Jns I Reguldlions 20] 6)

r.OR THE ATTENTION OF TIIE CREDITORS OF GUJARAT HYDROCARBONS
AND POWER SEZ LIMITED

cl'n-l'n r". o1' 
"r"dito.t. 

if any. under clause (b)

of sub-scction (6A) of section 21, ascefiained

h\, the inteiim resolution professional

i Bendt has ordered the

""-r*.""."ni 
i u 

"orporate 
insolvencl resoluiion process ot the Gujarat Hydrocarbons and

Porel SEZ Ltd on l8LllNovember 2020

The creditors of Glrjarat Hydrocarbons and Power SEZ l'td 
-are 

hereb"v cal1ed.r'rpon to-submit

",,i,i.1"t ". lr- u.i.rc jn,l Deeemb'r 2020 to thc intcrim resolution professional

mentioncd against entr' No. l0

crcJitor, slrall submil lhei- clcims \ ith prool b1 <leclronic mean' onl)' Arl

mar .rrbmir lhe claim. \ ilh proof in person. b1 po'I or b) clecLroruc merns

..-\
)41

RELEVANT PARTICULA.RS

CUretAr HYOROCARBONS AND

POWER SEZ LIMITED
Name ol corpolate debtor

ation ofcomomte debtol
ROC-Delhi,rur- --rl" uraer 

" 
tt,c'' corrorale oeblor :s

incomorated / registered
ulot oqoLzootpt-cl ezolgC"To,rre ta.,rlrl 'lo. lin-ired Liahilirl

lJellljlicJr'!,n \o. uf corporate deblor
i-on*rnii1 Centre Besant Lok.

Vasant Vihar Ncw Delhi - 110057
Add6-f the ,egr.tered of'fice and principal

olfice (if an,v) olcorPorate debtor
l8''' Novcmber 2020tn-olr.,,c) -'r,r',t en..met,l dlle in respccl ol

orate debtor
May 2021Ertinot"d dut" of closure of insolvency

resolution process
Nam-e-n4r natesh rumar Aganval

Resistratlon No: IBBI/IPA-001/lP-

P OO4 43 120 1',7 -1 I I 107 86

t.-e ,no ,egi'trc116n nu1[g1 ol the

i]soivency professional acting as interim

resolution professional
,q.aa."tt. ZCl, Xl S. noad, Room no 15,

Rlock A. Kolkata 700 001

Emailr rakesh202@hotmall.com

ea"Ie'. .rna .-mrll o[ lhe inlerjm rc'olulion
proi'essional, as registered rlith the Board

ea&os :0, N.S. Road' Room no 15,

Rlock .\. Kolkata 700 001

il: rakesh202@hotmail com

.a.l:ld.ess and e-mail to be used for

corrcspondencc uith lhc intorim resolution

rofessional
2"0 Decembcr 2020

T,est date fol submission of claims

N*r". of lrr*1.'"r'r.-, Prolessionals identihed

to act as Authoised Representative of
creditors in a class (Three lames for cach

(aJ Relc\ xnt Forms cnd

(b) Detxils of aulhorized reprcsentatr\ es

Are available at:

a) Web link:
https;//ibbi.sov.inldownLoadform htmL

Physical Address: N.A.

a':-



A financial creditor beionging to a class, as listed against the entry No. 12, shar indicate itschoice of authorised representative from among ttr. tt,"" in.rti,*"y p.o\i"r.iooul. ti.t"aagainst entrJ No.13 to act as authodsed representative of the class pspeiify c1assl in fonnCA.- NIL

Submission oflalse or misleading proofs ofclaim shall attlact Denalties.

[. ru, <,r t, $.f o, ^ _-
Rakesh Kumar Agadal

im Resolution Professional ofGujarat Hydrocarbons and power SEZ Ltd
IBBI/tpA_001/IP_p004 43 t2017 -18 I 101 86

Date: 21'r November 2020
Place: Kolkata


